Central Administrative Tribunal
Principal Bench: New Delhi 6;2\

: ' OA 940/97
New Delhi this the 12th day of May 1997.
Hon'ble Mr N. Sahu, Member (A)

1. Ajay Kumar
S/o Late Sh. Munna Lal
R/o C/o Ch. Ram Mehar Singh _ >
Q.No.6, Near IIT Hostel
Bersarain, New Delhi.

2. Partap Rai
S/o Sh. Deen Dayal A -
R/o K-315 Shiva Nagar
New Delhi. ...Applicants.

(By advocate: Shri Yogesh Sharma)
Versus
Union of India through

1. The Secretary
Dept. of Ocean Development
Block No.12, CGO Complex
Lodhi Road
New Delhi.

2. The Joint Secretary
Dept. of Ocean Development
Block No.12, CGO Complex -
New Delhi.

3. The Section Officer
Dept. of Ocean Development
Block No.l2, CGO Complex
‘New Delhi. . . .Respondents.

(By advocate: Shri P.H. Ramchandani)

ORDER (oral)

Hon'ble Mr N. Sahu, Member (A)

Heard learned counsel on either side.
Petitioners apprehend that their services might be terminated.

Shri P.H. Ramchandani, learned counsel for the respondents states that

"the applicants are continuing. in service . and, therefore, the

apprehension expressed in clause (b) of para 8 of the relief is without
any foundation. Their. second prayer is for grant of temporary status
and regularisation on the basis of Casual Labour Scheme. Shri

Ramchandani submits that the applicants have not completed the minimum
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number of days for consideration of/temporary status and as soon as
they complete, the respondents are prepred to consider their éase.
There"is a submission in the petition that the applicants have
"complétéd 206 éays. On facts,vShri Ré&chandani, learnéd counsel for the
respondents submits that the applicants have completed~two spells of

180 days each in two different years.

v

.2. This petition <§£f be disposed of by a suﬁgg?%erdirection to the
respondents. to consideé the eligiBility of the apblicgnts for'temporary
status and pass an order within a period of three months from the dafe
of receipt of this ordér in accordance with the Scheme. Till such time,

the applicants' services shall not be dispensed with.

( N. Sahu )
Member (A)
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